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confusion on that point. But we
have retamned the age as laid down
in the Indian Penal Code. In the
Penal Code, it 1s 16 for boys and 18
for girls.

Mr. Chairman: The hon Minister
might continue tomorrow.

16594 hrs
*SCARCITY OF SUGAR

Mr. Chairman: We shall now take
up the half-an-hour discussion on the
scarcity of sugar I should just like
to mention one thing There are as
many as seven hon Members who
Jhave tahled thie matiin  Qf rourse
there are a number of supporters I
have got only half an hour Under the
rules, the member who has given
notice may make a short statement
and any member who has previously
intimated to the Speaker may be per-
mutted to ask a question That 1s all

17 hrs

Shri Khuswaqt Rai (Kher:). May
I make a submission? This discussion
ig based on a question about scarcity
of sugar The other day another ques-
tion was asked about the prices of
sugarcane 1 have already tabled a
motion for discussing the prices of
sugarcane I would like that that dis-
cussion should be allowed as a two-
hour discussion I would make that
request to Speaker through you, (In-
terruptions)

Mr Chairman: Today I am con-
cerned only with the half-hour dis-
cussion Shr Bra) Raj Singh

ot wwow fag  (fwcraren:) -
gmafa a8y, g3 w9t 99 39 9%
T § N AT ® a 7w qPw 39
o q g1 a1 fe ar N v W 9g
qar § f seTndy & qAI@ER A
T og fwar gt ¢ fe aft oo ™
% o X WY sfavw e w N

§ py e § o7 g T W
W | ¥ T A AR T N A
TR A wiferw F AR S wg fw
O A T T o & qww § |
¥ qrdty 9ee 7 93 W anw 9%
ey fray fie ot T &Y e wgrg
T 4§t § 7g g H @ 7 awd v @
errgwawmm:m@maﬁm
# fidem From g g fr o g axy
Tyt w9 foar 97 @1 § OF X
o aedg s A Qar o
¢ fowd w7 # Fma @A &
i §1 S wA Q@A g1
A frgea g e e ofr wea 03
¥ i ey farsh &9 7 Gy &) wwen
& Rt fr Seed stog § Wik dee-
O o1y gz w5 frg § o7 a0 &
W g3 fir g & wow @ v & WR
7w A § e 9% iy A dve-
UOF 7t § agr 9¢ ™ w1 JaweT T@
T T =gy 9% A A ARG G w
AT 7y & ) WX gAY N /AN
T T Y TE fird ¢ Wi -
T @ aw gwer § WX WA 9T
W o F wT R E | qg T A
Ty qert ¥ A5 W IQRT WP
T &, T § 1 TH W SERA
ST & 7@ gor w1 3Ew fud
B¢ o seawm Qft § sa®
T o ga st s, wEwwar dor
8 o wmE §fw oA W R e
¥ o fradt wfre  lewrd
@i framt o & g § 7 ool
g & § fred W€ sar
T SoOET &F @, fadr T
¥ G AT F® | 1A AT IWRA
T op 7 & o wEr § W@ wF
Wy ag qelew B e A P
R § wly g W ST B
NWr, wag TEA AT &)

$Half-An-Hour Discussion.
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[s waerer fag)

wr e § fF oo 7 g woef-
8 § war fis I el w1 S
W ¥ fad g8 v fa §, wrenr
vyt & 1 AT gt o o a9 W
AT wTAr & A M w3 W
i ¥ ayw & forg o 3 W wf
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{00 ¥R MH T IFH o 7 N T
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Y aifew ag 992w v @ feea § s Sy
w1 @t Y FA W AT w7 Q) )
ag &1 3% s ¥ forg g wwar §0
@ A A Y X & N @ Ay
R | § Qg T g o aifew av
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qa i oy A F wvaew F §, ™
F A a g, 99 ¢ fa=e fFar om0
Y FT IR q9T @ A frgy A
€9 U9 A IJq6T IWIA AT AT WA
g7 | It Y AT 2w &7 farrr wAT
7 ag ¥ ey fufreee & us ez
& aTe & waerrar fF Qeus—ve ¥ agt
IAC T 7 A FF Lo ey DY da1
AT, WY AW F IAF A F I
o1 XY e AE W, QeUo-Us F
UG ¥R AT AT A7 WICHA e Us-AR
H YY" Yo ST WY 4T AT FATA
A ¥ TERA SACRT AT G
e g gu feafa & o wiveer 7y w2
Ty fs gaT Ry A f5 Ko Wy
oY §37 AT § A 9% AT IR
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w2 qu g | e T g § ol
fradr e o TR & TETET 7 TY W
weg ¢ ol Wl fie awr Qo
e avw & oy g fed ge & e o
fewsarc ¥ ¥g THATT w4 | W @R
Wficr & @7 wR ¥ W N N
T W ST T 20T T
are agmT wrgd § fer swd
wrq faar g wy S A T AN
e & wifers §, ag Wl o Fr
Qv (¥ W afa w ¥ femra & ag
W § 1 Ferar ag § T o a0 § 9y
WY ¥ TEAEA TG W B W A
o ¢ @ ad & sgn fe a0
wEIET T IR € J §F /T
¥ | WL qed DA SERA W
iR @RS ygagad ?
Wy FE awe & 5 s gfew AR
W AT JTET FFAT w3 A gfor
e Frcrare FT30ft | Freg F7 gfaa
TR AT | SO A §, WU AT
4 §FY §, TS TAT g6 § Afee w09
g war {ferd f v g oy T ¥ v
fea o et ofr AT SaEE Y
T ag 7Y A ¢ 5 T %
woet A I & A 1 Ty SoTRw
wg a% § % g W T A awd
o e & T e &g oy Ay a9
i DY Y IR AT FF g A |
& =g i <@ 9T T wprpfaE
faar< vt o 1 & A orey g B
Frwd & g B7 NT O Y S F
A ® g 1§ F wA F fagg
A | W W9 G W AT TG 7T
LI G I L
forgd fis Y FTERT w7 o it
§, forgd e bl & wrfeme w1
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vt Ot ¥t #e Tee W § Wi
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WY ot e gy o wff & 1 gar
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wg foar wmer § e oo o Tow &
i &fr ¥ derarT w, FEH F ww
w1 g fewma §f «ff o oW, gy
T o gw & A Wl S o
e @iz w1 fgar ey €, W,
w1y 7 ¥ wr fgara o B § e
T 2w wo Wredl WYy AY i &y Y
darame FQ §, T JErn W figwra
o H ww A%y | % wwar § e
FEY qg T AT e Ay § 1 wwheQ
# ag s fe on ot & fogd 72
w1 faqn g o e o &7 w2 fie st
¥ INE W &9 T | 9 9% WY
forerT SATET T ARy g ? AT &
JETLH FT AT W Y T G WG W7
AT AT wgd § ? & faenne feemn
g fe @ q@ M WX OF A 7 A
& 3a% A wifew < qm fie @
o WX ¥ A W T A S F
gt 3, Ju¥ v Y ¥ Twrey o Wt
X WY WY Wi X gy oy fet
T A 1@ U A T Y Ay
waar S N awg g § e o g
wE =y 5T 4N ¥ | Sud o 3% wR
T w1 Ay o fugd diw wde
w0 g A+ & foawmfoey 7 57 &
i wn ag Sfve o e ag el
& s wof) ary ? o oifew 9w
g Ao aF @ W F e O fw
A T W o Tk Sy
farad fis foft w1 g w1 Sfew
? 7% s wg T g f r wree o
I § A F o W Swe apn
o aff 1w fre & gk e
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H ZTare EWIT | S% F1E U wET G |
Tt ot @ndy =9, MeAT 7T AT TF
AT FT 7 T a8 TN THA AT a1
g AT a8 T AT | I F1E UF
T T TAAT WAL 7 AT WET § Ao UF
FEIFTT § | 9 T ¥ g ag
FET & WA g {5 v 9l ¥
ST uEw wadr &7 fhafo % M 9w
FET T 72 5 9 dm 9T ¥ s
goAr faiE & M w9 9y o 2
HITREAT T, THAT Y FFITT T 224
¥ 59 f& wrq ag wifedw fearer & 7
Ferfas famrar @ frad f Fma a7
Fr g M famrer &, &1 FT & 1 e
FUET 77 w2 o dr w0T T F7 GW@ Al
a8t afesw v =g afq w5 79 w7 w0
faarc graT =feq A AT 1 9w 78
AT AfeT A 7@ & e Ry |
7 fazarg § 05 39% wemar 7 &1
g 541 & fowdy o T @7 soutea
7 TF | oy AT v A<l qoAr
Her 797 F g awge 74 T 9w
AT @G AT ¥ Fars #71

7% ' & (% wT a9 & ety
FZM AT TE FT ST FH T T4,
farega F1< arat 541§ | T F @7 FAT
gia & | say faq faard & fagw
gfaar =fgy | gafag = #1 I
57 § TF F ST 4T FE AYL 7
4T wwal | Tafay ¥ fhagw & fr aag
FF ATG TAT IHITHT T A= F 99
faa gadt & ar = SuE AT 7 A
rza | fergrars @ Faw vy Aqr &
FTEETT & qrfas & | 9+ & &g =
FE @1 AT ITTH T & (| FT FLATAT
qG (5, AT T A IHHT FLATAL
F AT HAST 78 W TR Ag AT
T3 & WAl gN | T HiHS I
17 F1 gifag FT @ & | AT 99 TH
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w8t & WY av & fe2e 7 ofmaw | F FAw
TAAT &1 F@T FTgar § (7 304 werar
FIE A 4l & | TF ST AT TRATET &
fa=te %X | 3% 919 FT OF FHIA F
fagd Fifoa 77 su¥ wfgq fF i vl
F TET TH ARG A1 T HL AT TAT
gotadt o afgd f& St go awer &1
BHAT T a8 GHFHT I ZNIT | 5T aF
AT TH &l FU qF qo TA7 A
q S e F7 wge wAr g § 99
2T <21 &1 WHAT | I FLHIT AT Tt
F FILT & (% IeoqTas 9 grar S &3 |
TOHT AT FTLA g THHT 19T F1 FAT
Fifwd | & wifew grea ¥ w5 5 97
AT gl 7 wigw a2 w7 g ¥
SIS

Mr. Chairman: The hon. Member
should remember what I have said in
the beginning. He has already taken
15 minutes. The hon. Minister wants
15 minutes. So, he is practically
depriving the other hon, Members
from having a say in the matter. He
is entitled to make a short statement
and not a speech.

sft awrae fag @ & 3anr FEY gU
weq o Sar g o 39 wwear a1 o
faar otz 15 g =& § |

Shri Panigrahi (Puri): Mr. Chair-
man, I would like to submit before the
hon, Minister that in spite of giving
the production incentives, it has been
estimated that the production may
not go beyond 21 lakh tons of sugar
in the coming year. It has also been
estimated that the minimum consump-
tion of sugar in the country is 22'5
lakh tons. So, in spite of giving these
production incentives, there is a short-
fall of 1:5 lakh tons of sugar which the
country needs for consumption.

The hon. Minister has sometime ago
made a statement that the Government
intends to have a buffer stock of sugar
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just as he has said the Government
intends to have a buffer stock of food-
grains He has also said that Govern-
ment intends to have a buffer stock of
sugar up to 2,05,000 tons, From which
source doeg the hon Mimster want to
build this buffer stock so that even
if the production falls by 1 5 lakh tons
the hon Minister 1s going to meet the
shortfall in production even in spite
of the production incentives that the
Government has given to the sugar
millowners and to the cane growers?

There 1s another apprehension 1n
the minds of the public and that 1s
whether Government will really be in
a position to supply sugar at reason-
able rates to the consumers Now
Government intends to mcrease the
ex-mill price of sugar We would
like to know a clearcut policy of the
Government with regard to the 1n-
crease of ex-mll price of sugar as to
whether the Government has come to
any decision with regard to that.

The hon Deputy Minister yesterday
gave the different quotas which have
been allotted to the different States
totalling nearly 175,000 tons of sugar
What 1s the basis of giving these
quotas? I find from the figures that
Onssa, for example, has been given
24,805 tons, Rajasthan 62,000-odd and
Mysore 89,000 Are the quotas given
according to the needs of the States”
In that case, West Bengal and Orissa
may need more So, 1s 1t according
to the needs of the States, or 1s 1t arbi-
tarily fixed?

The hon Deputy Minister has admit-
ted that in different States, sugar sel-
ling mn the open shops 1s higher than
i the Government-controlled shops
‘How does this sugar pass on from the
Government shops to the retail shops?
‘Government 1s supplying sugar to the
‘State Governments or their nominees
‘Quotas are allotted to them How 1s
it that this sugar passes on to the other
shops in the open market where it 1s
s0ld at a hugher price? What steps are
Government taking to prevent this?

Even if Government provides produc-
tion incentives, there must be some
control over the distribution system.
Government must come somewhere
into the picture Otherwise it i1s no
use because the sugar finds its way
to the open market where 1t 1s sold
at a higher price So, this needs
clanfication

I hope the hon Minister will make
a clear and categorical statement with
regard to the sugar policy that the
Government wants to formulate so
that the people may hope that the
price will come down within a reason.
able period During the last six or
nine months this has continued and
the price of sugar has not come down,
In Onssa 1t 18 seling at Rs 2 even
though they have allotted 21,000 tons.
Where has it gone? Therefore, this
needg clarification, and I hope the Gov-
ernment will have a clear-cut policy
with regard to sugar so that within
the next one month the retal price
of sugar will come down and the con-
sumers will be able fo get it at the
mimmum price

The Minister of Food and Agricyl-
tore (Shri S, K. Pati): I am very
sorry that the Members who wanted
to speak could not get an opportunity.

Shri Narayanankutty Menon (Muk-
andapuram) I may be allowed to
say a few words, My name is also
there

Mr. Chairman: How can I accom-
modate all the seven Members®

Shrl Narayanankutty Menon: I may
be allowed to put a Question.

Mr. Chairman: Let him reply

Shri 8. K. Patil: The Speaker
determuned 1t should be half an hour,
It 18 not that I am shirking my respon-
sibility I would really Lke people
to explain thewr difficulties so that I
can also explain to them what my
difficulties are. There are two points.

Shri Khushwaqt Rai: Why not
agree to a two-hour discussion on
sugarcane prices?
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Shri 8. K. Paiil: I am not aguinst it.

Two points have really emerged
out of the questions that have been
asked respectively by Shri Braj Raj
Singh and Shri Pamgrahi, One is
about the price of sugarcane on which
emphasis was laid by the first speaker
Another was: why the prices are rock-
eting 1n the market in spite of the
quotas? These are very vital pomnts
mdeed on which Government policy
has got to be explained

My hon friend Shm Bra) Ra; Singh
attributed to me or to my colleague
something which we had not said. I
had not said that the prices of sugar
or sugarcane will have any effect on
the production of wheat which would
become less I was merely refermng
to the remark that hon Member Shn
Tyag: had made Actually that 1s not
my view and the figures are worth
knowing for the purpose of under-
standing what the sugar position 1s,

The area under cane cultivation has
been steadily on the increase year
after year Last year 1t fell a little bit,
but otherwise 1t 1s steadily on the
increase In 1853-54 the area under
cane cultivation was 3 48 million acres
It went up to 399 million acres 1n
1854-58 and 508 million acres in
1957-58 There was then a slight drop
to 483 million acres It was not a
big drop, I thuink i1t was only by
about 025 mullion acres or so But
when you compare it to the total
acreage of India under all crops,
including the food crops ete you will
find that the total acreage 1s some-
where about 300 million acres Out of
that, even this maxamum which we did
m 1957-58, namely 5 million acres
comes to somewhere about 1'7 per
cent That 1s all Out of that, crystal
sugar to which this reference is, 1s
only one-third, bhecause gur, the
molasses and khandsar: account for
two-thirds of 1t. Therefore, out of
that 1'7 per cent, if you see what
comes to the lot of cryystal sugar out
of the total acreage of India under
all the crops, this 15 what you
will find; it is just 06 or some-
thing less than 06 per cent
Therefore, it is wrong to say that the

gowng to affect it
that these were competitive crops so
far as the priceg were concerned. The
farmer has sometimes got to make &
choice as to whether he should ha
more land under wheat or under rice
or under sugarcane, for, that will
determune the emoluments or the cash
that he gets out of it. I was referring
only to that extent to wheat produc-
tion etc That should not be taken
to mean that wheat production will
suffer etc It will not suffer I agree
with the hon Member

The guantity of sugarcane produc-
ed has all the time been increasing
The reason 15 application of fertilisers
etc, better farming skill, better
methods of farming, better irmgation
and so on From 43 8 million tons 1n
1953-54, which means six years ago,
1t has gone up to 70 9 milhion tons,
which, though not double, means an
mcrease of about 70 per cent during
these six years 1 do not say that that
18 a very phenomenal increase We
must have even greater increase But
the increase from 43 8 million tons to
70 1 mullion tons 18 not a small in-
crease I am talking only of the sugar-
cane One-tenth of 1it, as the hon.
Members know, is the actual crystal
sugar that one would get, khandsar
and the other things would be less;
they will not be one-tenth

3

The increased production of sugar-
cane has naturally resulted in increas-
ed production of sugar, because ten
per cent of it 15 the sugar, and, there-
fore, 1t 15 steadily increasing But the
phenomenon 18 this How is it that
we had the stocks before, but we have
no stocks now? That can easly be
explained, because during 1953-54, and
four years after that, during the
regime of my esteemed predecessor,
the late Shn Kidwal, we imported 14
lakhs tons of sugar from foreign coun-
tries Then, there was not the diffi-
culty of the foreign exchange that we
have now. Sugar was found necessary,
and, therefore, it was imported, snd,
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therefore, we had some stocks remain-
ing with us, For, 14 lakhs is not a
small thing Even our annual con-
sumption was not 14 lakhs during
those years when sugar was imported.
Therefore, we had got some kind of
e reserve from which we could draw
upon from time to time. That reserve
has now been exhausted. This House
must realise, and I shall repeat that,
that unless an emergency comes up, &
-national emergency where something
heappens, and we have got to import,
Government are not gomng to import
any sugar. And we must train our-
selves to 50 square up our needs, 80
square up our demand and supply that
we produce enough m the country, If
we produce a lttle less, then there
must be some kind of sacrifices, if it
comes to that But, surely, if any-
body expects that because there ig less
production by two or three per cent,
therefore, I must immediately go to
the foreign markets and mortgage my
little foreign exchange and bring sugar,
into this country, I would say that that
is not gowng to happen.

A very relevant question was raised
by the first speaker as to how I was
gomng to have a quarter mulhon tons
of sugar reserve, which I wanted to
build up. I have said m this House
before, and I shall repeat 1t that so
far as the 5 million tons reserve for
wheat and rice 1s concerned, 1t could
be built up by internal resources, and
1f 1t comes to that, if we have no inter-
nal resources, then it could be built
up from foreign resources But so
far as sugar 1s concerned, I am going
to rely entirely on the internal
resources, 1n order to have more and
more production.

As to the question whether the
incentives given are adequate, 1 can-
not say just now; time alone will show,
If incentives are necessary, they have
to be given. But in a country where
sugar production could be multiplied,
because we are even thinking of ex-
porting a quota of sugar, surely it
be wrong to think that we
spend our mulions of foreign
in order to import some
of suger.

It

1300+

oft figfer faw (wrg) @ qw s
&yt wf oY ¥ qgm wa )
WA AR qW F L& wrw o Y
qargk, @ A Yo goe o fager
T 9T, {7 AT AT I T & R
& 39 FIML & T oY o fin garer
a9l o wr@ T ft &) fox A an
§ A ey af ?

Shri 8. K. Patil: I will explain.
What 1s happening 1s this. Five or six
years ago, our consumption was only
10 lakh tons—I am talking only of
crystal sugar. Now 1t has doubled or
more than doubled. It has become 20
lakh tons There the hon, Member is
right. I am glad about it, because pe -
ple are eating mmore sugar and they are
becoming sweeter and sweeter, The
difficulty 1s short-lived, I do not think
that people should permanently eat
less sugar and be bitter about i1t. No,
they should have their sugar. But we
have got to produce it. That 1s the
question.

How do we do that? A question was
asked. if we produce less, how am I to
build those reserves? Precisely for
that purpose, these incentives have
been given Those incentives are of
two kinds So far as the sugar price
1s concerned, the hon Member knows
that all these three States, the main
States in the north, namely, U P, Bihar
and Punjab, had themselves asked for
Rs 1-12-0 Now, I have given Rs.
1-10-0 Because of the competition
that 13 there, I have to increase the
prices of other commodities, You
could quite understand what a ternific
reaction 1t has got on our Plan, on our
economy, on everything, It is not so
very easy to say: why not give Re. 1
to wheat and Re. 1 to rice also? It 1t
was so easy as that, I would be most
willing indeed to do it.

Instead, we have done 1t in two-
ways, and I am sure it will be produc-
tive of very salutary results. One is
that from Rs 1-7-0, we have raised it
to Rs. 1-10-0. Annas two less than
they had asked. But at the other
end what we have done is this
If more production is achieved
than the average of the last two years,.
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then we shall do two things, We shall
consider also how 1t should be dis-
posed of so that more faciities should
be given to the trade or to thosz who
produce it, That stage will come later
when actually production 18 more. But
more than that, we shall knock ol half
our excise revenue, That comes to
Rs, 4-2-0 per maund of sugar, If you
work 1t out on sugarcane, it wmeans
Annas 6 6 per maund of cane. There-
fore, you can gay that towards the end
when it is possible to get more v the
extent of this amount, 1t has got to be
shared with the sugarcane gruwer,
otherwise, he will go and sell to the
khandsarai and gur people, and the
factories would be deprived of 1t

Therefore, this incentive, which was
given once before, should bring good
resulis. We are quite sure thar in
order to get more money out of 1t,
they would do so, so that this amount
would not go into the pocket of the
mill people, because 1t i1s the option of
the man who sells sugarcane whether
he should sell to one or the other, If
he gets more money from the khand-
sari-wala or the gur-wala, naturally
he wall sell to him.

Therefore, we want to tag it on with
that. If anything goes wrong m our
expectations, we can also supply some
kind of a method by which this could
be shared with the man who actually
produces sugarcane, But ultimately, if
we work 1t out, 1t will result in two
things That man will get Rs, 1-10-0
and something more; 1t may even be
Rs, 1-12-0 1n the end, a little more or
a httle less, At the same time, there
will be a tendency on the part of the
growers to see that lots of cane that
go to khandsarn and gur would be
diverted towards crystal sugar where

we shall have more percentage of*

sugar. If we get 100 per cent in the
case of crystal sugar, we get only 80
per cent in khandsari or gur.

Therefore, there would be better uti-
lisation of the sugarcane, so far as
scientific extraction of sugarcane is
concerned. Hence we have to wait
and see how this functions.
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Having smd that, there is one very
important point: why are prices rock-
eting in the market? I am very un-
easy on this score, because this feature
15 not a good thing. But the House
must know that so far as the distri-
bution of sugar is concerned it is not
the responsibiity of the Government
of India.

If anybody wants that the Govern-
ment of India should take the res.
ponsibility......

ot fagfe : wafe St & qF A
FEAT AT F | g §F QA ded
i@ Ay agrd wfv @
ot &k afer 10w gx
g & sEd Hhd ok ) @
TOT AT F7T I @ 74T & | WA
fefezsyas & faczw fy wax § Fra®

FTT ATH FIATE
Shri 8. K. Patil: One illustration

“does not prove the whole point. Some-

thing may be wrong in that parti-
cular sugar mull to which the hon.
Member refers I am talking of a
general question. In an emergency
or even in normal times, the distribu.
tion of sugar 1s gomng to0 be the res-
ponsibility of the State. The House
must understand that food production
and agriculture are one hundred per
cent the responsibility of the State
Governments We simply come in for
continues to be sold at Rs. 1§ or Re, 1
a little co-ordination and when thirigs
are to be imported from outside and
foreign exchange is necessary. That is
why we have made some laws in order
to co-ordinate this activity. But we
cannot go further. If you seriously
mean taking the responsibility of dis-
tributing food to the 370 million
people, it is an impossible responsi-
bility so far as the Central Govern-
ment is concerned. These matters
have got to be taken by the State Gov-
ernment. My hon. friend, Shri Pani-
grahi, has asked: why only 24,000
tons were given to Orissa and so
much more to Rajasthan? May be,
they are fond of more sweets. I con-
gratulate the people of Orissa that
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they do not spoil their health by
having as much sweets as perhaps
Rajasthan or Bombay or other places.
But these figures are based on the
usual or normal consumption. There
are people in Bombay and a lot of
sugar is consumed not only in the
iast one or two years but for many
years. It is not because of the show
of any discrimination against Orissa
but because we have studied the
figures as to what was actually going
on even before the quota system. We
found that it was about 20,000 tons
and we are steadily increasing that.
‘The increase is also of the order of
somewhere about 75,000 tons every
year because the population is in-
creasing and it is not in your power
or my power to decrease that popula-
tion. It increases in spite of us. Our
tastes are also improving because we
now want to drink tea and coffee. It
is a good thing. Why not drink tea
or coffee? One good thing for the
last 5-8 years is that more millions
of people in this couniry are having
some kind of a drink whether it is
tea or coffee and that is why they
Tequire sugar.

An hon. Member: Why not have
more bear also?

Shvi 8. K, Patil: That is not in
my field So, these are the facts
that have got to be faced. We must
increasingly produce 75,000 tons and
possibly it may go even to 100,000
tons as the population increases and
the habits of the people improve. All
these factors are taken into conside-
ration,

We fix up the price of sugarcane
and give incentives. If my friends
feel that these incentives are not
enough, it is an arguable point. There
is no finality so far as the Govern-
ment is concerned. We shall watch.
After all this is an experiment and
you cannot merely say that in one
particular crop you will go at a
tangent while the other crops remain
where they are.

The hon. Member suggested: why
not have a kind of a committee
appointed. I shall go a step further.

I will take this House into confidence.
Ever since I have taken over thig
Ministry, I have been thinking of
this. How can a Minister, however
capable he may be—I am not sugges-
ting that I am capable, but even
then—consider all these things such
as the price structure, what happens
to it, the conditions of the soil and
so on. It is impossible. Even if a
Brahaspathi was created—a new ome
—and he were to accept this portfolio
of Food and Agriculture, it would
not be possible for him to see
through these things minutely and
consider these thousands of points
and come to the conclusion as t0 what
exactly should be the price structure.
Therefore, I have got a scheme under
consideration to be immediately put
into action. I should have a statutory
board for the fixation of the prices
of all crops including sugarcane.
That will sit day after day. It will
not only be an ad hoc committee. It
will have under review and examina-
tion constantly all the changes that
are coming up and affecting the prioce
structure and so on. Then, there is
the Tarif Commission. The hon.
Member knows it very well that these
prices are mot merely govermned by
us. The Tariff Commission also sits
on it; it has a ¥udy of it though the
recommendations have not come be-
fore you. But I could say that they
were not asked to give their opinion
on the prices of the sugarcane, but
based on the prices of sugarcane they
were asked to give the prices of sugar.
Therefore, they have evolved a for-
mula and the Government cannot go
outside that formula after having
accepted it. Therefore, you could see
why the ex-factory price of sugar had
to be increased.

If I go at this rate, Mr. Chairman,
it will take a long time. But I think
these two things which I have ex-
plained are enough to show to the
House that whatever is possible has
been done; Government is doing that
and shall be doing that. Government
will examine this policy day after day
until the incentives prove sufficient
not only adequately to meet the sugar
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[Shri S. K. Patil]

consumption but also to give me some-
thing by which my quarter of a million
tons of stock could be built up.

One more aspect and I have done. I
have said that whenever these prices
rise, we the consumers who go and
buy are not less respomsible for that
also. If a man is selling sugar at
unconscionably high prices, at Rs. 2
or Ra. 3 per seer, I have, not as
Minister but as a citizen of India, got
the right to say that “I shall refuse
to buy that sugar”. We actually aid
these bad practices and these evil
practices and we say that instead of
one pound let ug buy five pounds
because we shall not get enough
hereafter. So, we buy the sugar
whatever be the price. The black
market thrives on a two way traffic.
It is not one-way traffic. So, far as it
lies within our power, we must re-
solve that, whatever, it be, rice or
wheat or sugar, we should not buy
it when a bad advantage is taken by
the seller, the middleman or the trader
or anybody. No matter who does it;
surely we must stand up and say that
we shall not buy that. If a citizen
shows that kind of responsibility,
even for a week, you will see the
salutary effect of it on the market. I
speak like that not because I say that
should eat less of sugar. One hon.
Member asked what the Food Minis-
ter buys. Of course, the personal
example is a good example. But I
can sey that for many years now I
am not a sugar-eater.

Shri MHarish Chandra Mathur
(Pali): But how have you managed
to be sweeter than sugar today?

Shrl 8. K. Patil: There are ele-
ments that can be had and which are
sweeter than sugar too, and the milk
of human kindness is much sweeter
than what we can produce as an
other alternative. :

Shri Braj Raj Singh: By what
time will the statutory board be
appointed?

Shri Menon: The
hon. Minister said that it is not the
responsibility of

last four months no sugar has been
given at controlled rate except during
the last week of October. The hon.
Deputy Minister went on saying that
every month supplies have been given
by the Central Government to the
Kerala Government. All that I want
to know is, why no steps were taken
in order to distribute this sugar at
controlled prices and suger
continues to be sold at Rs. 1} or Re. 1
in every town and village in Kerala
State. What steps has the Govemn-
ment taken to see that sugar is dis-
tributed at controlled rates?

Shri 8. K. Patil: So far as Kerala
State is concerned, I can quite undeg-
stand. I was not prepared for that
aspect of the matter. I would go into
the question and find out what it is.
After all, the responsibility of the
Government of India is going to be
continued only for the next three or
four months. It is not a permanent
responsibility. Even then I could
understand it. If anything better
could be done by way of a more
scientific distribution it shall be our
duty to see that it is done.

Shri Khushwaqt Rai: By what time
would that board or committee be
appointed?

Shri 8, K. Patil: In a month or
two. It is going to be a statutory
body in which the farmers themselves
will be largely represented, those who
exactly know their job. But the whole
thing will come before Parliament. I
merely anticipated it, and said that
instead of having a small committee

let us have a permanent answer to
the question.

Shri Khushwaqt Ral: Will it comse
before this session ends?
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Shri B K Gakwad (Nasik):
‘Where sugar is produced by the fac-
tories, it is controlled by the Central
Excise Department, if I mistake it
not. Moreover, the distmbution is
done by the Central Government or
the State Government, whatever it
may be If it is so, how is it that
sugar goes into the black market and
so0ld there?

Shrl S. K. Patil: Dustribution 1s
done by the State Governments But
my hon friend knows that it is not

done in the fashion of rations, ete. It
is given to one dealer and in every
State the system differs, The difi-
culty arose because of scarcity. Wait
for a few weeks; you will find that
these things do not exist because that
scarcity is being very speedily
resolved

1740 hrs.

The Lok Sabha then adjourned Hll
Eleven of the Clock on Tuesday,
November 24, 1958/Agrahayana 8,
1881 (Saka).





